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PROF. D. P. CHATTOPADHYAYA: 
I share the feeling of the hon. Mem
ber about monkeys, and for that 
reason, about any animal. But there 
are two sentiments working here. 
One is sympathy for the animals and 
the other is sympathy for ailing 
mankind. It is for medical purpose 
that we send them out, but we take 
every possible care to see that there 
is no cruelty or hardship to the 
animals. Therefore, we have stipulat
ed that when they are exported, 
special cages are prepared and they 
are flown in the air and not in any 
other sort of console.

SHRI B. R. SHUKLA: May I know
whether it is a fact or not that the 
area represented by the hon. Mem
ber who has put this question is full 
of mischievous monkey which are a 
great source of nuisance and 
annoyance to the people?

PROF. D. P. CHATTOPADHYAYA: 
I do not know how to answer the 
question.

SHRI F ATESINGHR AO GAEK- 
"WARD: I am sure the House would
join me in expressing my gratitude 
to the monkey population of this 
country for earning so much foreign 
exchange. At the same time,, I would

ask the hon. Minister whether in this 
connection of export, his Ministry has 
taken the expert advice of the Indian 
Board for wild Life and the Indian 
National Appeal for World Wild Life 
Fund whether or not we are depleting 
and reducing their numbers for ever, 
and if so, has there been any scien
tific attempt to see that this popula
tion earning valuable foreign ex
change is not made totally extinct.

PROF. D. P. CHATTOPADHYAYA: 
This decision to export has been taken 
in consultation with Ministries like 
Agriculture, particularly Health. 
Secondly, we have also taken care to 
see that the monkey population is not 
extinct. In fact, figures indicate that 
the number of monkeys now being 
exported is much less than what it 
was before. For example, in 1957-58, 
we exported 2 lakhs. In 1962-63,, it 
was 79,900 and now it is only 34,700.

MR. SPEAKER: They are all
males or?

PROF. D. P. CHATTOPADHYAYA: 
Mixed.

MR. SPEAKER: To keep the
population going, you must certainly 
keep some females.

Measures to Liquidate PL. 480 Funds
+

*185. SHRI P. NARASIMHA 
REDDY:

SHRI S. M. BANERJEE:

Will the Minister of FINANCE be 
pleased to state the measures adopted 
by Government for liquidating PL. 480 
Rupee balances?

THE MINISTER OF FINANCE 
(SHRI YESHWANTRAO CHAVAN): 
Discussions are in progress between 
the Government of India and the 
Government of United States for 
arriving at a settlement on the dis
position of U.S. rupee funds.
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SHRI P. NARASIMHA REDDY: 
What are the proposals mooted in this 
regard by the US Government and 
what are our reactions thereto?

SHRI YESHWANTRAO CHAV AN: 
The entire matter is under negotia
tion. Unless they reach some reason
able stage where one can give infor
mation, it will not be in the interest 
o f  negotiations themselves to give any 
details at this stage.

SHRI P. NARASIMHA REDDY: 
In view of the statement the hon. 
Minister recently made that the rupee 
balances of the US here are having 
-an inflationary impact on our economy, 
has this aspect of these balances been 
marked recently, and considering this, 
■do Government propose to freeze these 
balances pending a settlement in this 
regard?

SHRI YESHWANTRAO CHAVAN: 
Some of these balances do have some 
inflationary effect, but these balances 
are there for decades now. Our desire 
and effort is to settle this question in 
agreement with the US Government. 
There is no proposal to freeze the 
'balances.

SHRI S. M. BANERJEE: It has
been stated in this House many times 
that this particular fund running to 
the tune of Rs. 4,000—5,000 crores is 
being used for political purposes to 
pollute political parties, to help the 
reactionary forces in the country, 
wage war against Government’s pro
gressive policies. It has been proved 
that this fund was used during the 
elections. What is the total of the 
fund at their disposal now, have we 
any control over its operation directly, 
do we know how it is operated, and 
have any instructions been issued? 
"We were assured that they would not 
use this fund unless they tell us the 
purpose for which it is used.

SHRI YESHWANTRAO CHAVAN: 
Sir, 1 think we have discussed this

question many times on the floor of 
the House, and we have given detailed 
information about the size of this and 
the conditions under which it is 
working. But at the present moment. 
I would request hon. Members—

SHRI S. M. BANERJEE: What is
the total amount?

SHRI YESHWANTRAO CHAVAN:
I halve given you the information. 
But I am prepared to give the in
formation even now if you wart.

MR. SPEAKER: It has been stated
in the House a number of timec.

SHRI S. M. BANERJEE: But by
this time, it would have increased.

AN HON. MEMBER: The interest
grows.

SHRI YESHWANTRAO CHAVAN: 
The interest also goes up. It is true. 
That is why we have to find out how 
we can dispose of this question com
pletely.

I would say that the total rupee 
deposits for PL 480 imports from 1956 
till 30th June, 1973 was Rs. 2,243.08 
crores. Interest and principal accrue., 
to the US from PL 480 rupee loans, 
during the same period, is Rs. 355.24 
crores. The total PL 480 rupee 
accruals to the US—both these 
items combined together—comes to 
Rs. 2,598.32 crores.

Of course, there is exosiiditure 
from this. Out of this, loans to the 
Government of India s*and at 
Rs. 1,423.05 crores; grants to thn Gov
ernment of India, about Rs. 388.64 
crores; Cooley loans to Indo-US enter
prises, Rs. 141.73 crores; for the US 
uses, it is about Rs. 644.90 crores. 
This is the break-up of the accruals 
of Rs. 2,500 crores odd.

Then about the non-PL 480 rupee 
funds which have accrued *o the US 
cumulatively since 1956: on account of
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development assistance, it is Hs. 31.53 
crores; repayments and interest pay
ments on non-PL 480 development
assistance loans, Rs. 371.94 crores; 
interest paid by the Government of 
India on special securities and mis
cellaneous is Rs. 148.28 crores. The 
total unused non-PL 480 funds avail
able with the US is Rs. 520.22 crores.
So, the total US holdings in India as 
on 30th June, 1973 in the accounts of 
the banks, and the Reserve Bank, at 
the present moment, are about 
Rs. 711.91 crores, besides whatever we 
own both in the form of loans and 
interest that we pay.

SHRI S. M. BANERJEE: The
Second part of my question has not 
been answered. That is, whether we 
have control as to how they operate 
these funds, because my information 
is that they are using them for politi
cal purposes.

MR. SPEAKER: He will reply to
it. You have already mentioned that 
question.

SHRI YESHWANTRAO CHAVAN: 
We have some control on the use of 
these funds.

SHRI S. M. BANERJEE: “Some 
control” means what? My informa
tion is that they have used it for 
political purposes.

MR. SPEAKER: Please sit down.
He has already made number of state
ments in this House on this matter.

SHRI YESHWANTRAO CHAVAN: 
For their use of the embassy. Natu
rally, when they take it for the use 
of their embassy, it is expected that 
they are using it for legitimate pur
poses of the embassy. I have no 
reason to disbelieve it. (Interrup
tion ).

MR. SPEAKER: Order, please. It
is not a question for debate. He has 
given the reply, but the hon. Member 
is asking so many things.

SHRI S. M. BANERJEE: My in
formation is that it is used for poll- 
tical purposes.

MR. SPEAKER: Please sit down~
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SHRI P. G. MAVAI.ANKAR: I
fully understand and iesoect the 
point made by the hon. Minister that 
negotiations were going on and there
fore he would not like to give details. 
May I know, however, whether the
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negotiations that are being carried on 
just now will once and for all settle 
the whole matter and cover the entire 
amount of PL 480 furds in the 
country? Or do Government propose 
to have a series of agreements over 
a period of time?

SHRI YESHWANTRAO CHAV AN: 
After a firm agreement has been 
Teached, I will be able to answer the 
details. It is difficult to go into details 
o f  it just now.

DR. H. P. SHARMA: Is the Gov
ernment considering making similar 
moves for liquidating debts with the 
other countries and have they initiated 
any moves in that direction and if so 
what has been the response?

SHRI YESHWANTRAO ClIAVAN: 
No other moves are afoot.

SHRI SOMNATH CHATTERJEE:
I quite appreciate that the hon. 
Minister does not want to disclose the 
nature of the negotiations. There is 
no proposal to impose a freeze un
ilaterally by our country during the 
negotiations. Are the Government 
thinking of arriving at a consensus 
that these funds should not b? operat
ed untif the negotiations are over? 
Have they suggested that there may 
be stoppage of earning of interest for 
the time being because the interest 
comes to Rs. 5 crores.

SHRI YESHWANTRAO CHAVAN:
Negotiation started only a few weeks 
ago and I hope a decision one way or 
the other would be reached in a few 
weeks time. There is no question of 
creating one more complication. It is 
neither in the interest of negotiations 
nor in the interest of the country.
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THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA):
(a) and (b ). A statement is laid on 
the Table of the House.

Statement

(a) India s exports to Russia and other Communist countries.
(In Rs. crores)

Countries *970-71 1971-72 *972-73

U SSR 2 10 209 305

Other Communist countries . 152 135 165

T otal 362 344 470




